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221 Motion Re.

MR. DEPUTY-SPEAKER: I am not
dividing. I am just following the
order of the House. You please help
me in keeping to the order of the

House,
SHRI JYOTIRMOY BOSU: I shall
do so with both hands. The question

is: would you kindly ask the Govern-
ment to make a statement on this?
Sir, yesterday the Speaker had given
a clear directive to the Government
that they must make a statement on
the floor of this House. Shri Raghu
Ramaiah is here. Why is it that he
is afraid of making a statement?
What is there to hide? It is a political
murder.

MR. DEPUTY-SPEAKER: Order
please.
SHRI JYOTIRMOY BOSU: Why

do you shield him? Would you kind-
ly go through the proceedings? (In-
terruptions).

MR. DEPUTY-SPEAKER: It is not
in the order. Mr. Bosu, you will
kindly cooperate.

SHRI JYOTIRMOY BOSU: I am
only wanting the Government to tell
us about this. (Interruptions).

MR. DEPUTY-SPEAKER: Mr.
Singh, will you kindly come nearer?

SHRI JYOTIRMOY BOSU:
come nearer you.

I can

MR. DEPUTY-SPEAKER: No
please. (Interruptions).

SHRI JYOTIRMOY BOSU: I only
want the Government to make a
statement. If you do not direct them
to make a statement, we may have to
walk out. (Interruptions).

MR.
Singh.

DEPUTY-SPEAKER: Mr.
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RE. DEATH OF TWO C.P.M. WOR-
KERS IN RANIGANJ—Contd.

MR. DEPUTY-SPEAKER: Let Shri
Jyotirmoy Bosu sit down now.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): No, I would not.

MR. DEPUTY-SPEAKER: If he
does not sit down, then what can I
do?

SHRI JYOTTRMOY BOSU: You
argbehavinglnamannerwhlchis
unbecoming " of the Than



